RAJYA SABHA

Thursday, the 7th August, 2014/16th Sravana, 1936 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.
RE. DEMAND FOR DISCUSSION ON FDI IN RAILWAYS
MR. CHAIRMAN: Question No. 421 ....(Interruptions)...

SHRI DEREK O’BRIEN (West Bengal): Sir, we have given a notice.
...(Interruptions)...

SHRITAPAN KUMAR SEN (West Bengal): Sir, FDI is being introduced in Railways.

....(Interruptions)...

MR. CHAIRMAN: Please allow the Question Hour. .... (Interruptions)... This is not
the time for it. ....(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, FDI cannot be allowed in Railways. It is a serious
issue, and it should be discussed. It is not in the national interest. ... (Interruptions)...

MR. CHAIRMAN: This is not the time for it. .... (Interruptions)... Please allow the
Question Hour to proceed. ....(Interruptions)...

SHRI DEREK O’BRIEN: Sir, last night, there was a Cabinet meeting.

...(Interruptions)...

MR. CHAIRMAN: Please allow the Question Hour. ... (Interruptions)... Please allow
the Question Hour. ... (Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the hon. Prime Minister is also sitting here.

...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, this is a serious matter. You just
give a ruling that you will permit it in the Zero Hour. ... (Interruptions)...

MR. CHAIRMAN: You raise a discussion on it. But you can’t do it during the
Question Hour ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, there is already a notice on it. ...(Interruptions)...
Sir, a notice is there. ... (Interruptions)...

SHRI DEREK O’BRIEN: Sir, there is a notice. ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, a notice is there. So, we want you to, at least, say
that you will allow this to be discussed at 12 o’clock.

MR. CHAIRMAN: If there is a notice for a discussion or a Calling Attention, it will
be examined ... (Interruptions)...
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SHRI SITARAM YECHURY: Sir, it is a notice for suspension of the Question Hour
and discussion ... (Interruptions) ...

SHRI TAPAN KUMAR SEN: Sir, will it be taken up in the Zero Hour?
...(Interruptions)...

SHRI DEREK O’BRIEN: Sir, there is a notice .... (Interruptions)... No, Sir; there is
a notice. ... (Interruptions)...

MR. CHAIRMAN: I am afraid, suspension of Question Hour is not the way out, if
you wish a discussion. ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, you can take it up in the Zero Hour as the first
item ... (Interruptions).... Sir , you take up it in the Zero hour.

SHRI DEREK O’BRIEN: Sir, the Parliament is in session. ... (Interruptions)...

MR. CHAIRMAN: If it is a Zero Hour notice, then, it will be taken up.
...(Interruptions)...

SHRI P. RAJEEVE (Kerala): Sir, the Parliament is in session and the Government
is making. ...(Interruptions)...

SHRI SITARAM YECHURY: You can decide, Sir. ... (Interruptions)...

Sir, you have the right to decide. ... (Interruptions)...

MR. CHAIRMAN: Mr. O’Brien, please. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, you have the right to decide. ... (Interruptions)...
3f} arett oaR SR (NER): ¥R, ¥% 9gd TR 919l 81 ...(FaeT)...

MR. CHAIRMAN: Mr. Minister, do you want to say something? ... (Interruptions)...
Let us hear the Minister for Parliamentary Affairs. ... Interruptions)... The Minister for
Parliamentary Affairs, please. One minute; one minute. ...(Interruptions)... Let us hear
the Minister.

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Chairman, Sir,
the entire House, and particularly the senior Members are all well aware of the rules. If
somebody is agitated on some issue, there is a way for it. They can give a notice to the
hon. Chairman, and if the hon. Chairman permits it, we can discuss it at an appropriate
time. This is number one.

The second thing is, nothing new is done. These things were there in the Budget
Speech of the Finance Minister. It was discussed in the House, and the House has passed
the Budget. And, if they still feel that there is something more to be discussed, let the hon.
Members give the notice, and let the Chair...
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SHRI DEREK O'BRIEN: Sir, the notice has been given.
sft ga. Jdbar RIS WIS WS . (EE).
st wurafer: g <fiforg... g7 <l .. (caem). ..

SHRI M. VENKAIAH NAIDU: The notice has to be given; the notice has to be
studied by the Chairman, and the Chairman has to even ask the Government also whether
they are ready or not, and then the Chairman decides and we are ready to cooperate with
the Opposition. Sir, my suggestion is. ...(Interruptions)... Sitaramji, one minute, please.

SHRI SITARAM YECHURY: Sir, may I suggest one thing?
MR. CHAIRMAN: Let the Minister finish.

SHRI M. VENKAIAH NAIDU: One minute, please. I have to work in both the
Houses, that is why sometimes I am not here. My appeal is, let the Members, whoever is
agitated on any issue, give an appropriate notice and take up the matter after the Question
Hour, so that we can have the Question Hour. We should not deprive the other Members also
of their right to ask questions, and the Ministers are making preparations. ... (Interruptions)...
If you don't want, don't waste the time of the Government. ... (Interruptions) ...

SHRI RAMDAS ATHAWALE (Maharashtra): Sir, we want the Question Hour.

SHRIY.S. CHOWDARY (Andhra Pradesh): Sir, they should let the Question Hour
to run. ... dnterruptions)...

SHRI SITARAM YECHURY: Sir, may I make one point?
MR. CHAIRMAN: One at a time .... (Interruptions)...

SHRI SITARAM YECHURY: Sir, I have to make a point. What I am suggesting is,
we heard the hon. Minister, and a notice has been given by my colleague for suspension
of the Question Hour. ... (Interruptions)...

SHRI Y.S. CHOWDARY: Every day they are disrupting the Question Hour.

...(Interruptions)...

SHRI SITARAM YECHURY: Now, it is under your jurisdiction and your domain and
you take a decision on that notice. If you are not going to permit suspension of the Question
Hour, then, what I would suggest is, you please give a ruling that this will be the first issue
in the Zero Hour, and we can discuss this. ... (Interruptions)... We will discuss it after the
Question Hour. ... (Interruptions)... Sir, we value the Minister's appeal. The question Hour
should not be disturbed. So, please let the Question Hour go on, and immediately after the
Question Hour, take this up as the first issue .... (Interruptions)...

SHRIDEREK O’ BRIEN: One more thing only. There is a notice given for suspension
of Question Hour. Even for the UPSC issue it was said. Now it is said that there will be
an all- party meeting. So, this cannot be a pause, Parliament cannot be used as a pause
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button only. They have to be serious: Number two, we may differ on other issues with
Mr. Yechury, but we have also given a notice for Zero Hour. If you want Question Hour
to be run, then bring this up. Parliament ran up to 6.45. At 7 O’clock when Parliament is
running, media agencies are carrying reports and the parliamentarians are getting breaking
news. Why come to Parliament, Sir? ... (Interruptions)...

MR. CHAIRMAN: One minute. ... (Interruptions)... Letitbe replied. ... (Interruptions)...
No, it is not your time. ... (Interruptions)... Sit down. ... (Interruptions)... Sit down please.

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): Sir, the FDI in railways
was distinctively mentioned in the Rail Budget, FDI in Defence was mentioned in the
Union Budget. Both during the discussions on the Rail Budget and the Union Budget and
the Finance Bill, this House has discussed it. So, there is no occasion for anybody to say
that we heard it for the first time from the media. What this House has already approved
in the Budget, the formal decision had to be formalised by the Cabinet, which has been
done. ...(Interruptions)...

MR. CHAIRMAN: You have given a Zero Hour notice. ... (Interruptions)... It will
be considered there ... (Interruptions)...

SHRIDEREK O'BRIEN: Sir, when the House is running, the Bill is in the Lok Sabha,
...(Interruptions)... One minute .... (Interruptions)... We have given a notice for suspension
of Question Hour. On UPSC it was the same thing done. All we are saying is that at 12
o'clock during the Zero Hour ...(Interruptions)... This is a matter which concerns many
Members. ...(Interruptions)... One minute. There is an FDI in Insurance Bill hanging fire
here. That is the reality. ... (Interruptions)... So, why this backdoor? ... (Interruptions)... So,
let us discuss at 12 o'clock. ... (Interruptions)...

MR. CHAIRMAN: You have given a Zero Hour notice and you will get a
chance. That is settled. ...(Interruptions)... You will get your chance during Zero Hour.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: After Zero Hour, it should be taken up.

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: We had a four days discussion on this issue.

...(Interruptions)...

oft wumfe: ere S, 9T w1 7 @ €, 9918V ..(@EY)... 98 SISV, 83 S8y
IRE Sil, Y A8 .. (TET)...

st eRT I1eg (fSER): IIRHAT 97, § Ue 919 1 el g1 S A SorT T
&, O 319 B8 VT &, 12 I91 b 918 $ UR 984 BRI & 101U, <ffh e 3R I ASAYUl
AT &1 JUIGHH! & F=al B Sl AT off, IHd Hadg H A4 3muds | Alfed W = 2

sft wwmafe: 98 9 Fa e 1 g 2
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il ¥R I15a: 72, ST TE garl wier U] B I | 3m1 § b 89 3ifet uret
HIfET §ATET I/ categorically TaT & b 24 TG BT TIsTH SRax BT AR, CSAT |
3Tdvel Ud language BT HIHST =Tl 4TI 511 Civil Services Aptitute Test ...

311 AT 9T 319 BT b &

3fl IR AT S BT BT A 21 WRER s ol BT I1edl 2l 35T ARgl-
PRIS] g0 3 ToTH o 91X 81 B ©, ST SAD 3T 989 | 37l dd HRU
...(SIFET)...

st gurafe: e 21 g=rare|

sft TRE AgE: WHR B A & AT garh =fey ...(aem)... et & /ifeT
JATSYl (Y. 99 IEH BIs dTHd MY ...(IFEH)... AT & §9 W HfST
ATST ...(FILT)...

SHRI SITARAM YECHURY: Sir, what I suggest is that you give a ruling that
after the Question Hour both these issues will be taken up.

MR. CHAIRMAN: How will both be taken up at the same time?
SHRI SITARAM YECHURY: One after the other.

MR. CHAIRMAN: Then what happens to the rest of the agreed agenda?
...(Interruptions)...

SHRI SITARAM YECHURY: Sir, the agenda will follow. We sat till 7 o’clock
vesterday. ...(Interruptions)... We sat till 7 o’clock yesterday.

3} oreft SFaR SN Tl At BT Hardl B ...(FFHTH)... S R JHeH 8 W B
.. (TFET)...

MR. CHAIRMAN : One minute. ... (Interruptions)... Sit down.

it oreft oMaR SRt R T H Irf|led B W E, ST W gHeEH 8l W@ 2
... (SFFET)...

MR. CHAIRMAN : Please sit down.

3} areft 3raR 3 I W AT 81 T8 Bl (). T8 YR I B AT
2l ..(FFET)... TAR S ¥SeH 2, d ST Ard! @ W@ 81 A 9 S IMSYTH I+,
MY S ...(FaEM)... IR S H I W JHH 81 W@ ¥, S W A 8 IE B
.(AYT)... TB AT ] Bl e BT FaTe 2

sft wwmafa: S Siswl e WE St @ gA ANl (@), 9 Sisul
...(TFET).... Y S, §S ST

SHRI M. VENKAIAH NAIDU: Sitaramji and Sharadji both are very senior and
seasoned Members. My plea to them is that this issue was discussed in the House, a
statement was made, clarifications were sought and then again for the second time, it
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was raised and then it was discussed in the Chamber of the hon. Chairman also. The
Government has made a fervent appeal saying the examination is very close. It is
coming on 24th. Let us not disturb the minds of the students. Let us focus on the
examination. ... (Interruptions)... TiIs1, 34 FHYI 34 918 H Fiferg | 7 9 &1 Ged
HAT B, TN d1& H RIHA AT B 3TN Ay Iifelq| ST Ge1 BIS il 721 &1 Please
try to cooperate. ...(Inferruptions)...

MR. CHAIRMAN: Please continue.

SHRI M. VENKAIAH NAIDU: Sir, our view is there are both sides of arguments
we have seen in this House and I have seen in the other House also -- about the so-called
CSAT examination. The Government, in its corrective wisdom, after hearing the Members,
have taken some stand. That is to be approved by the Union Public Service Commission.
I also understand its implications. Some people have come with some new ideas saying
this exam should be held in the regional languages also like Tamil, Telugu, Kannada.

...(Interruptions)...

SHRI JESUDASU SEELAM (Andhra Predesh): These are not regional languages.
These are Indian languages. ... (Interruptions)... These are not regional languages.

...(Interruptions)...
MR. CHAIRMAN: Please sit down. ... (Interruptions)...
SHRI M. VENKAIAH NAIDU : You have been a Minister. ... (Interruptions)...
You have been a Minister. ... (Interruptions)...
SHRI JESUDASU SEELAM: Sir, I am on a point of order. ... (Interruptions)...
MR. CHAIRMAN: There is no point of order.

SHRI M. VENKAIAH NAIDU: What is the point of order in the Question Hour,
Mr. Seelam?

SHRI JESUDASU SEELAM: No, no. The point of order is ... (Interruptions)...
MR. CHAIRMAN: There is no point of order ... (Interruptions)...

SHRI JESUDASU SEELAM: These are not regional languages; these are Indian
languages. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU : Please, please, you have been a Minister.
..(Interruptions)... 1 understand ‘Indian languages’ ‘WK WINT ...(Interruptions)..

You are not understanding the consequences. ...(Interruptions)... My point is ARG
YT ATRT ..(FQET).... IS AR .. ().



Re. Demand for discussiion [7 August, 2014] on FDI in Railways 7

3} 3reft 3R IARY: 31US Bei ers o I 87 ...(FIUM)... e W dbe TR
Pl BT AN B T BT 21 ... .

3y QuTafa: 319 95 S8 ..(FGHT). .

3} 3reft 3R IARY: 3USH BT BeTs S & 27 ...(hIHM)... ¥R d Ads TR
Pl BT AN B T BT 21 ... .

3 7. IH IS W, TAfIT H B viewpoint T T @1 AN ot aw 2
...(TFLT)...

SHRI JESUDASU SEELAM: The Government can't do that. ... Interruptions)...

MR. CHAIRMAN: Please let the Minister speak. ... (Interruptions)...

SHRI SATYAVRAT CHATURVEDI (Madhya Predesh): Heaven will not fall, I assure
you. ... (Interruptions)...

SHRIM. VENKAIAH NAIDU: Okay. As the hon. Members are saying, even if English
is removed, Heaven is not going to fall. That is one argument. ... (Interruptions)...

AN HON. MEMBERS: No, no; we are not saying. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: He said it. ...(Interruptions)... He said it.
...(Interruptions)... T ot ag 2 fos ..(amaem)...

3} aret) IR IANY: TT SIS TR & 91 Bl 721 ol ...(THH). ..

SHRI M, VENAKAIAH NAIDU: ... this requires a deep study, a proper discussion
among political parties, and also the people connected with that. ... (Interruptions)... That
is why the Government has come out with a suggestion. ... (Interruptions)... Please, please.
...(Interruptions)... They don't want a solution. ... (Interruptions)...

3y QuTafa: 319 95 S8 ..(FGHT). .

SHRI M. VENKAIAH NAIDU: Sir, after the Session, the Government is willing
to discuss with all the Members concerned, who are interested, and try to evolve a

consensus ...(Inferruptions)...
3y QuTafa: 319 95 S8 ..(FGHT). .

SHRI M. VENKAIAH NAIDU: .....and try to evolve a common approach for the
future examinations. ...(Inferruptions)... As far as this year is concerned, there is no scope
for postponing or cancellation of the examination at this stage. ... (Interruptions)... Let the
hon. Members understand this. ... (Interruptions)...

MR. CHAIRMAN: May I please request everybody to allow the Question Hour to
proceed? ...(Interruptions)...
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SHRI JESUDASU SEELAM: No, Sir. ... (Interruptions)...

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, [ have only two short points
to submit. As the hon. Leader of the House has stated, it is true that both, the FDIs in
Railways and Defence, were discussed along with the Railway Budget and the General
Budget. But there was no structured discussion on FDI in Railways and FDI in Defence.
So, we would like to have an assurance from the Government that this would be discussed
immediately after the Question Hour, so that the Members can express their views.

MR. CHAIRMAN: How can it be discussed immediately after the Question Hour?

SHRIDEREK O’BRIEN: Sir, there is also a notice for that. Because this happened last
time. ... (Interruptions)... Just give us an assurance because this FDL. ... (Interruptions)...

MR. CHAIRMAN: There is a difference between ...(Interruptions)... A2l S,
MY« 3IQI - (AIHT)....

sft wrcfter = fism (STR W eN): WX, hon. minister 7 374 BT 3R Bat Wede WY
foar 5 s arTer 7 sifet wiet e garg 9 forg &9 9= 9urg <4 € 5 oo 9w
Syt foram, @fdT ga urdl &1 aut g ff Reawe € f g9 Hdeeha 9 &) S
50, 9 0 9 ek Feal R I8 U §, anfodt @ @ €, Sia | 99 2, ey s
siferarct T &1 feat w1 % 2 87 37 59 IR 9 M et gan <fiforg, o=t gan
<ifoTg SAd Ugd Wl d5% g € o9 Wl Bl UHT JET gan, o 3ifet urcT Hifdw 24 € |
TS TS & 3R frofa gan 21 9R1 WRER ¥ Rith a1 3rRIe € T 39T @ oA & forg
319 3ifet areT HifeT ga e <fiforg) 3ma s9+ St 7a wRRul

st gt 3T IE 919 ... (Fau ). .

SHRI P. RAJEEVE: Mr. Chairman, Sir, ... (Interruptions) ...
MR. CHAIRMAN: No, no; I am not having a debate on this.
sft .. =l (ffer): gumfa wsies .. (aaem)...

ft umafer: < Sft, 39 95 STST . (@@aEn ). Tyagiji, please sit down. I want to
proceed with the Question Hour;, Question 421.

SHRI SITARAM YECHURY: Sir, please give an assurance that after the Question
Hour, you will take up the matters that have been raised. One is the question of the FDI
and the other is the question of ... (Interruptions)...

MR. CHAIRMAN: We are taking up Zero Hour. His notice for Zero Hour on this
subject is there. So, what is the difficulty? ... (Interruptions)...
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SHRI SITARAM YECHURY: Sir, there is also a notice for suspension of Question
Hour ... (Interruptions) ... You have to rule on that, Sir. ... (Interruptions)...

MR. CHAIRMAN: I am afraid, I cannot take a positive view on that. Question
Hour will not be suspended because that is our practice. ... (Interruptions)... Questions
are important ... (Interruptions)...

SHRI SITARAM YECHURY: Okay. Then you rule that you will allow this as the
first item in the Zero Hour.

MR. CHAIRMAN: I cannot change the order arbitrarily. ... (Interruptions)... There
is an agreed order of business. ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, you have the authority as the Chairman, and to

make the House run in an amicable manner you can cut corners ... (Inferruptions) ...

MR. CHAIRMAN: What do I do with the agreed business as late as this morning at
10.30? ... (Interruptions)... There was an agreement on it. ... (Interruptions) ...

SHRI SITARAM YECHURY: That will continue. ...(Interruptions)... That will

continue. ... (Interruptions)... We sat till 7 o’clock yesterday, Sir, ... (Interruptions)...

Y. I MTS ATGF (TR U< 2N): Y, § U T | 98 S aredl § .. (Tae™)...

sft foora TIe (JToe): g4 AE@yYl U9 E...(FaEM)... A AR 8X IS 8169
B feted B & Bl ...(aUM)...

9. I OIS ATed: ST A g #f S I SR 9 99 g € ok el
TSH AT FSH1 U B 5T fos 2R St 51 o € fas e &1 dad $avT IiR @ d)
o 1T, 1 SHST Aieyw B S I8f B2l i ofiR $f$a efvdsist & conflict BT
AT T2 Bl ...(IET)..

i swwmafar: 39 Muret Sf, St 59 v R BT} 929 81 gal 2 ..(FaEm)...

0. XM MU A16d: 24 IRIG | SRIEM 81 W8T 21 ...(GE)... HIET &1 /a1
AdAd 2l ...(FIET)...

it ymafe: <Rau. .(=agm)...
i} forera Met: 58 N &1 HERITS ST B ... (AGHT). .

MR. CHAIRMAN: The house is adjourned for 15 minutes.

The House then adjourned at seventeen minutes past eleven of the clock.



